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i[THE MINISTER OF STATE IN THE 
MINISTRY  OF  AGRICULTURE PROF. 
SHER SINGH): (a) The World Wild Life t 
und has indicated that about one million 
dollars would be raised from public con-
tribution for aiding the Project "Operation 
Tiger" in India, Nepal, Bhutan, Bangladesh 
and Indonesia. 

(b) Their plan concerning this country is the 
"Project Tiger". This Project will be 
implemented during the period from 1973-74 
to 1978-79 in nine Tiger reserves viz. (1) 
Manas (Assam), (2) Sundarbans I West 
Bengal). (3) Simlipal (Orissa), (4) Paiamau 
(Bihar), (4) Corbett (U.P.), (6) Kanha 
(Madhya Pradesh), (7) Ranthambore i 
Rajasthan), (8) Melghat (Maharashtra) and (9) 
Bandipur (Karnataka). The financial aid is 
proposed to be utilised in procurement of 
improved equipments, both from indigenous 
and external sources, financing training 
programme for the technical staff in the 
Project areas and in research. 

Details about the Project Tiger are given in 
the report on "Project Tiger India 1972", 
copies of which have been placed in the 
Parliament Library.] 

 

11 Wild lite protection 

1562. SHRI P. S. PATIL: Will the Minister   
of  AGRICULTURE   be   pleased 
to state: 

(a) whether it is a fact that the provisions of 
laws regarding wild life protection are not 
being implemented strictly as a result of 
which many rare birds and animals are facing 
extinction and there are possibilities of their 
total extinction in the near future: and 

lb) what effective steps are being taken for 
the protection of such birds and animals?] 
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tfTHE MINISTER OF STATE IN THE 

MINISTRY OF IICULT  RE  (PROF. 
SHER SINGH): u) No such reports have so 
far been receiv J from the States/Union 
Territories after t! e adoption of the Wild Life 
(Protection) Act,   1971. 

(b) The followir g steps have been taken lo 
give protectior to the rare birds and animals. 

(i) More Wildlife Sanctuaries and Na-
tional Parks are being created. 

†[  ]English translation. 

(ii) Wild Life (Protection) Act 1972 which 
has now been extended to 20 States /Union 
Territories so far and in-the rarer birds and 
animals in a separate schedule the violation 
in respect of which attracts specially 
stringent punishment. 

(iii) Animals and birds listed in differed 
schedules have been included in the Export 
Tnide Control  Order. 

(iv) To check smuggling etc export of the 
wild life and its products are being allowed 
only through four major ports of Calcutta, 
Bombay. Madras and Delhi. 

(v) Government of India have proposed 
to give some financial assistance to the 
Slate Governments for better management 
and development of some selected National 
Parks and Sanctuaries and for captive 
breeding programmes of rarer birds and 
animals. 

(vi) Setting up of Wild Life Wings in 
some of the States/Union Territories 

(vii) Educating the general public 
through wide publicitv in order to inculcate   
interest   in   wild   life.] 

 


